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HIA AT AT, &I Toiiaa< / Faor -

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION

Secunderabad, 2nd March, 2026

S.0. 1178(E).—whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), Notification no. S.0.No.5082(E). Dated 10.11.2025 Published in the Gazette of India, Extraordinary Part-II,
Section 3, Sub-section (II), dated. 11.11.2025 (herein after referred to as said notification) and issued under sub
section (1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declaration its intention to
acquire the land specified in the schedule annexed hereto the said notification is required for the purpose of execution
of the Special Railway Project, Construction of Doubling between Motumarri and Vishnupuram with electrification in
09 villages (Nandigama Revenue Division) in NTR District in the state of Andra Pradesh.

And whereas an extract of this said notification was published in the daily newspapers Sakshi, Vijayawada
Edition Daily News Paper and "Deccan Chronicle, Vijayawada Edition" on 18" November, 2025 with the approval of
Mothilal Bhookya, Chief Engineer, Construction-II, South Central Railway, Secunderabad, under sub -section (4);
Section 20A of this Act.

And Whereas, Competent Authority, Revenue Divisional Officer & CALA, Nandigama Division no
objections have received from Jaggayyapeta Mandal & Vatsavai Mandal in Nandigama Division of NTR District of
Andra Pradesh State.

And whereas, in pursuance of sub-section (1) of 20 (E) of this Act, the Competent Authority has submitted its
report to the Central Government.

Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned
in the Schedule have been annexed. To be obtained here for the purpose mentioned above;

Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government, hereby declares
on publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest
absolutely in the Central government, free from all encumbrances.
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SCHEDULE

Brief Description of the land to be acquired, with or without structure, for the Doubling of Track between Motumari
and Vishnupuram with Electrification within the limits of NTR District Jurisdiction for passenger and freight facility.

Name of Village: Kakaravai

Name of Mandal: Vatsavai

Name of District:NTR

Classificat Nature of Area,under
Survey ion Survey Land Acquisition
S. Number of the Number ( Name of the Structures /
No As per Land as per Agriculture/ Land Owner Trees If any
20A (Govt/ SDR Non- Acrs | Hectares
Pvt) Agriculture)
1 2 3 4 5 6 7 8 9
Bojedla Mamatha
W/o Venkateswara Rao Vaccant Land
102/5B2 102/5B2 , Ac.0.250 Cents
1 Pvt Agriculture 0.270 0.110
C Cl Vennapusa Lakshmamma
W/o Krishna Reddy Vaccant Land
Ac.0.02 Cents
Vennapusa Lakshmamma .
. 171 Jama oil
W/o Krishna Reddy
Trees
Ac.0.030 Cents
Bathineni SrinivasaRao
102/6B2 102/6B2 . . .
2 C Pvt cl Agriculture 0.310 0.125 S/o China Venkaiah Vaccant Land
Ac.0.130 Cents
Janga Lakshmi
. 170 Subabul
C/o Krishna Reddy
Trees
Ac.0.150 Cents
Bojedla Venkateswara Rao
. . 10 Subabul
3 102/2C Pvt 102/2C1 Agriculture 0.060 0.025 S/o Lakshmaiah T
rees
Ac.0.060 Cents
102/7B2 102/7B2 . Golleru Nagamani 140 Subabul
4 Pvt Agriculture 0.100 0.040 .
C C1 C/o Ravindrababu Trees
. Bojedla Mamatha
5 102/3B Pvt 102/3B1 Agriculture 0.140 0.050 Vaccant Land
C/o Venkateswara Rao
Erruboina Rambai 2-Neem Trees
C/o Vala Raju 25-Subabul
Ac.0.03 Cents Trees
Gandu Yalamanchi
6 69/2C Pvt 69/2C1 Agriculture 0.360 0.145 C/o Lingaiah 1-Palm Tree
Ac.0.0550 Cents
Gandu G
andu Langamma 78-Subabul
W/o Gopulu
Trees
Ac.0.2750 Cents
. Rella Jamalayya
7 47/3C Pvt 47/3C1 Agriculture 0.330 0.135 . Vaccant Land
S/o Yarra Ramaiah
Kantheti Venkateswara
8 47/4C Pvt 47/4C1 Agriculture 0.345 0.140 Rao Vaccant Land
S/o Somaiah
Gurram Ramarao
9 78/1D Pvt 78/1D1 Agriculture 0.105 0.040 S/o Raghavaiah Ac.0.04 Vaccant Land
cts
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Kantheti Ramarao
S/o Satyanarayana Ac.0.05 | Vaccant Land
Cts
KanthetiVishwanadham
. Vaccant Land
S/o Somaiah Ac. 0.015Cts
3-Neem Trees
. KanthetiVishwanadham Sneeze Tree
10 78/4B Pvt 78/4B1 Agriculture 0.120 0.050 .
S/o Somaiah 30-Subabul
Trees
. KanthetiVishwanatham 6-Subabul
11 78/5B Pvt 78/5B1 Agriculture 0.030 0.010 .
S/o Somaiah Trees
. KanthetiViswanadham
12 68/3C Pvt 68/3C1 Agriculture 0.075 0.030 . Vaccant Land
S/o Somaiah
. YepuriVeerabhadraiah .
13 73/1C Pvt 73/1Cl1 Agriculture 0.610 0.245 . 4-Electric Pols
S/o Lakshmaiah
. Gandu Konda
14 56/1 Pvt 56/1A Agriculture 0.015 0.005 . Vaccant Land
S/o Narasimham
. KanthetiKoteswara Rao One Electric
15 45/3 Pvt 45/3A Agriculture 0.890 0.360
S/o Venkateswara Rao Pol
. Kakkera Ramarao 100-subabul
16 72/2 Pvt 722A Agriculture 0.380 0.155 )
S/o Narasimhayya trees
. Kakkera Venugopala Rao 100-subabul
17 71/2C Pvt 71/2C1 Agriculture 0.650 0.260 .
S/o Vishwanadham trees
Sub Total 4.790 1.9250
Name of Village:-Kambhampadu Name of Mandal: Vatsavai Name of District:NTR
Classificat Nature of Area,under
Survey ion Survey Land Acquisition
S.N Number of the Number ( Name of the Structures /
.No
As per Land as per Agriculture/ Land Owner Trees If any
20A (Govt/ SDR Non- Acrs | Hectares
Pvt) Agriculture)
1 2 3 4 5 6 7 8
Belam Murali Mohan Rao
s/0. Chinna venkateswara
Vacant Land
rao
Ac.0.050 Cents
Belam Chinna
Venkateswarlu
. Vacant Land
S/o. Venkata Appaiah
1 36/2 Pvt 36/2A Agriculture 0.29 0.115 Ac.0.060 Cents
Guduru Venkataravamma
W/o. Venkata Reddy Vacant Land
Ac.0.09 Cents
Ramisetti Umamaheswara
Rao
. Vacant Land
S/o Sivarao
Ac.0.09 Cents
Kuntamukkala Harish
2 55/1C Pvt 55/1C1 Agriculture 0.655 0.265 S/o. Darmaiah Vacant Land
Ac.0.655 Cents
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55/2C

Pvt

55/2C1

Agriculture

0.61

0.245

Kuntamukkala Harish
S/0. Darmaiah
Ac.0.61 Cents

Vacant Land

55/3C

Pvt

55/3C1

Agriculture

0.80

0.325

NarralaRagothamareddy
S/o. Appireddy
Ac.0.80 Cents

Open Well

S5/1A

Pvt

55/1A2

Agriculture

0.155

0.060

Vadlamudi Rambabu
S/o. Krishna Murthy
Ac.0.155 Cents

Vacant Land

39/3B

Pvt

39/3B1

Agriculture

0.14

0.055

Narala Venkata Reddy
S/o Nagireddy
Ac.0.14 Cents

Vacant Land

39/4C

Pvt

39/4C1

Agriculture

0.12

0.045

Narala Venkata Reddy
S/o Nagireddy
Ac.0.08 Cents

Vacant Land

Belam Murali Mohan Rao
S/o. Chinna
venkateswararao
Ac.0.04 Cents

Vacant Land

54/1B

Pvt

54/1B1

Agriculture

0.325

0.130

Seelam Srinivasa Reddy
S/o. RaghavaReddy
Ac.0.08 Cents

Vacant Land

Narala Padma w/o
Kamalakar Reddy
Ac.0.245 Cents

Vacant Land

54/2B

Pvt

54/2B1

Agriculture

0.115

0.045

Seelam Thriveni
W/o. Venkata Reddy
Ac. 0.03 Cents

Vacant Land

Seelam Rami Reddy
S/o. Venkata Reddy
Ac. 0.01 Cents

Vacant Land

Seelam Narayana Reddy
S/o. Srinivasa Reddy
Ac. 0.075 Cents

Vacant Land

10

35/3C

Pvt

35/3C1

Agriculture

0.155

0.060

Ramasetti Umamaheswara
Rao
S/o Sivarao
Ac. 0.155 Cents

Vacant Land

11

32/2C2

Pvt

32/2C2A

Agriculture

0.31

0.125

Muppala Swarupa Rani
w/o Nageswararao
Ac 0.13 Cents

Vasireeddy Lakshmi
Narayanao
S/o Seetha ramaiah
Ac 0.03 Cents

Ramasetti Thriveni
W/o Eswara Rao
Ac 0.15 Cents

Open Well

12

31/1C

Pvt

31/1C1

Agriculture

0.34

0.140

Chava Harshith Sai Ram
S/o Ramurthy
Ac 0.34 Cents

Vacant Land
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AttuluriJaganadha Rao
13 31/3C Pvt 31/3C1 Agriculture 0.285 0.115 S/o. Satyanarayana Vacant Land
Ac 0.285 Cents
Sub Total 4.300 1.725
Name of Village:- Vatsavai Name of Mandal:- Vatsavai Name of District:- NTR
Nature of Area Uner
Classificat .
Survey . Survey Land Acquistion
ion
S. Number £ th Number ( Name of the Structures/
of the
No As per as per Agriculture/ Land Owner Trees if any
20A Land SDR Non- Acres Hectares
(Govt/Pvt) .
Agriculture)
1 2 3 4 5 6 7 8 9
Vadlamudi
1 298-2A Pvt 298-2A2 | Agriculture 0.41 0.1650 seetharavamma W/O OPEN WELL
Krishna murthy
. Naramaneni subbayya S/O
2 297-1C Pvt 297-1C Agriculture 0.25 0.1000 . Vacant Land
Viswanadham
Naramaneni visweswarao
3 297-2B Pvt 297-2B1 Agriculture 0.53 0.2150 S/O Vacant Land
Subbaiah
. Naramaneni subbayya S/O
4 297-5C Pvt 297-5C1 Agriculture 0.75 0.3000 . Vacant Land
Viswanadham
Naramaneni visweswarao
5 297-6C Pvt 297-6C1 Agriculture 0.71 0.2850 S/O Vacant Land
Subbaiah
. Naramanenishankarao S/O
6 297-3 Pvt 297-3A Agriculture 0.03 0.0150 . ) Vacant Land
Janaki Ramaiah
Naramaneni visweswarao
7 297-6A Pvt 297-6A Agriculture 0.11 0.0450 S/O Vacant Land
Subbaiah
. Naramaneni subbayya S/O
8 297-5A Pvt 297-5A2 | Agriculture 0.59 0.2400 . Vacant Land
Viswanadham
. Naramaneni subbayya S/O
9 297-1A Pvt 297-1A2 | Agriculture 0.76 0.3100 . Vacant Land
Viswanadham
. Para pandurangarao S/O
10 299-3C Pvt 299-3C1 Agriculture 0.49 0.1950 . Vacant Land
Nagaiah
. Para pandurangarao S/O
11 299-3A Pvt 299-3A2 | Agriculture 0.99 0.4000 . Vacant Land
Nagaiah
Para krishnamurthi S/O
. Vacant Land
299. Venkaiah (Ac 0.04Cts)
12 299-2A1 Pvt Agriculture 0.32 0.1250
2AI1B Para venkateswarlu S/O
. Vacant Land
Rangaiah (Ac0.28Cts)
309- 309- . Kuraguntla sujatha D/O
13 Pvt Agriculture 0.49 0.1900 . . Vacant Land
1A3A 1A3A2 Chinna Appireddy
309- 309- . Kuraguntla sujatha D/O
14 Pvt Agriculture 0.58 0.2300 . . Vacant Land
1A3C 1A3C1 Chinna Appireddy
308- . Nalajala ramaswarup S/O 4 OIL FARM
15 308-1A1 Pvt Agriculture 0.09 0.0400 .
1A1B Narasimharao TREES
16 308-1C1 Pvt 308- Agriculture 0.26 0.1050 Arigela venkayya S/O Vacant Land
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1C1B Devanandam
. Gutta veerayya S/O
17 291-1C3 Pvt 291-1C3 Agriculture 0.02 0.0100 L Vacant Land
Lingaiah
. Gutta veerayya S/O
18 292-4 Pvt 292-4A Agriculture 0.37 0.1500 L Vacant Land
Lingaiah
. Gutta veerayya S/O
19 289-1C Pvt 289-1C1 Agriculture 0.32 0.1300 . Vacant Land
Krishna Murthy
. Tannirukoteswarao S/O
20 289-2B Pvt 289-2B1 Agriculture 0.14 0.0550 Vacant Land
Venkateswarlu
Dasari madhusudanareddy
21 418-3C Pvt 418-3Cl Agriculture 0.53 0.2100 S/O FISH POND
Ramireddy
. Yalamarthi narendra S/O
22 417-8C Pvt 417-8Cl Agriculture 0.20 0.0800 . FISH POND
Venkaiah
417- . Yalamarthi narendra S/O
23 417-10B Pvt Agriculture 0.19 0.0750 . FISH POND
10B1 Venkaiah
. Yalamarthi Anitha W/O
24 419-1C Pvt 419-1C1 Agriculture 0.28 0.1100 FISH POND
Narendra
. Yalamarthi Anitha W/O
25 419-2C Pvt 419-2C1 Agriculture 0.29 0.1150 FISH POND
Narendra
. Yalamarthi Anitha W/O
26 419-3B Pvt 419-3B1 Agriculture 0.33 0.1350 FISH POND
Narendra
. Yalamarthi narendra S/O
27 419-4B Pvt 419-4B1 Agriculture 0.43 0.1750 . FISH POND
Venkaiah
Shaik chinnasaidulu S/O Vacant Land
nt Lan
Nasar saheb (Ac0.55Cts) acant -4
28 420-9B Pvt 420-9B1 Agriculture 0.78 0.3150
Yalamarthi narendra S/O
. Vacant Land
Venkaiah (Ac0.23Cts)
. Shaik chinnasaidulu S/O
29 420-7C Pvt 420-7C Agriculture 0.16 0.0650 Vacant Land
Nasar saheb
Naramaneni
30 424-2B Pvt 424-2B1 Agriculture 0.43 0.1750 venkateswarao S/O Vacant Land
Ramaiah
. Mogaparthiapparao S/O
31 423-5C Pvt 423-5C Agriculture 0.06 0.0250 Vacant Land
Surya narayana
Vajrala veerabadrachari
32 430-1C Pvt 430-1C1 Agriculture 0.46 0.1850 S/O Vacant Land
Ramachandraiah
Naramaneni
33 430-2B Pvt 430-2B1 Agriculture 0.11 0.0450 venkateswarao S/O Vacant Land
Ramaiah
Vinukonda subbamma
34 430-4 Pvt 430-4A Agriculture 0.04 0.0150 W/O Vacant Land
Bhavani Prasad
. Divvela mohanrao S/O
35 432-5C Pvt 432-5C1 Agriculture 0.69 0.2800 . Vacant Land
Varadaiah
432- . Divvela mohanrao S/O
36 432-6A3 Pvt Agriculture 0.20 0.0800 . Vacant Land
6A3A Varadaiah
37 432-6B3 Pvt 432- Agriculture 0.18 0.0700 Divvela mohanrao S/O Vacant Land
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6B3A Varadaiah
. Divvela mohanrao S/O
38 432-7C Pvt 432-7C1 Agriculture 0.20 0.0800 . Vacant Land
Varadaiah
. Divvela vamsikrishna S/O
39 432-8C Pvt 432-8C1 Agriculture 0.16 0.0650 Vacant Land
Mohanarao
. Shaik chinnasaidulu S/O
40 437-1B Pvt 437-1B1 Agriculture 0.19 0.0750 Vacant Land
Nasar saheb
Shaik moulasaheb S/O
. . Vacant Land
China Saidulu (Ac0.19Cts)
41 434-2C Pvt 434-2C1 Agriculture 0.24 0.1000 mogaparthimuralidarbabu
S/O Vacant Land
Apparao (Ac0.05Cts)
. Shaik moulasaheb S/O
42 434-1C Pvt 434-1C1 Agriculture 0.035 0.0100 ) ) Vacant Land
China Saidulu
. Chinthala nagaratnam W/O
43 435-2 Pvt 435-2A Agriculture 0.27 0.1100 OPEN WELL
Narayana
Sub Total 14.665 5.9000
Name of Village : Lingala Name of Mandal : Vatsavai Name of District : NTR
Classificat Nature of Area under
Survey ion Survey Land Acquisition
SN Number of the Number ( Name of the Structures /
O As per Land as per Agriculture/ Land Owner Trees If any
20A (Govt/ SDR Non- Acres | Hectares
Pvt) Agriculture)
1 2 3 4 5 6 7 8
1 155/3C Pvt 155/3C1 Agriculture 0.16 0.0650 Petla Anuradha W/o Ravi Vacant Land
. Kesa Prasadarao S/o
2 131 Pvt 131/1 Agriculture 0.04 0.0150 . Vacant Land
Ramaiah
Kesa Nageswara Rao S/o
. Vacant Land
Ramaiah (Ac 0.23Cts)
3 132/3 Pvt 132/3A Agriculture 0.42 0.1700
KesaPrasadarao S/o
. Vacant Land
Ramaiah (Ac 0.19Cts)
. Boddu Prasadarao S/o
4 136/3 Pvt 136/3A Agriculture 0.25 0.1000 Vacant Land
Ramulu
. Nandigama Kodanda
5 138/3 Endowment 138/3A Agriculture 0.71 0.2850 Vacant Land
Guruswamy Devasthanam
Sub Total 1.58 0.6350
Name of Village:- Chittela Name of Mandal: Vatsavai Name of District:NTR
Nature of Area,under
Classificat
Survey . fth Survey Land Acquisition
ion
Number onotthe Number ( Name of the Structures /
S.No Land .
As per as per Agriculture/ Land Owner Trees If any
20A (Govt/ SDR Non- Acrs Hectares
Pvt) .
Agriculture)
1 2 3 4 5 6 7 8 9
Sure Chennayya
1 160/3C Pvt 160/3C1 Agriculture 0.515 0.210 S/o. Chinna Krishnayya Vaccant Land
Ac.0.095 Cent
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Chindu Swathi
D/o. Venkata Ramarao
Ac.0.08 Cent

Open Well

Chindu Venkata Ramarao
S/o Nageswara Rao
Ac.0.34 Cent

Water Pipe
Line

2 165/1B

Pvt

165/1B1

Agriculture

0.750

0.300

Chindu Sivaji
S/o. Papoji

Open Well

3 164/2

Pvt

164/2A

Agriculture

0.950

0.385

Chindu Sivaji
S/o. Papoji
Ac.0.65 Cents

Vaccant Land

Boddu Venkata Appaiah
s/o Nagayya
Ac.0.30 Cents

Open Well

4 168/2C

Pvt

168/2C1

Agriculture

0.600

0.240

Doppalapudi Kondaiah s/o
Laxmi narasayya
Ac.0.17 Cents

Vaccant Land

Doppalapudi Saidulu s/o
narayana
Ac.0.43 Cents

Open Well

5 172/3

Pvt

172/3A

Agriculture

1.600

0.650

Chindu Sivaji
S/o. Papoji
Ac.0.33 Cents

Jam Oil Crop

Kothamasu Damayanthi
w/o mallikarjunarao
Ac.1.07 Cents

Jam Oil Crop

Chindu Thirupathi Rao s/o
hanumayya
Ac.0.20 Cents

Jam Oil Crop

6 171/4

Pvt

171/4A

Agriculture

0.410

0.165

Chindu Sivaji
S/o. Papoji

Jam Oil Crop
Water Pipe
Line

7 157/2C

Pvt

157/2C

Agriculture

0.120

0.050

Chindu Sivaji
S/o. Papoji

Neem Tree

8 161/2C

Pvt

161/2C1

Agriculture

0.200

0.080

Sure Chennayya
S/o. Chinna Krishnayya

Vaccant Land

9 161/3C

Pvt

161/3C1

Agriculture

0.500

0.205

Doppalapdu Narasimha
Rao s/o nagayya
Ac.0.17 Cents

Vaccant Land

ChinduSaidulu
S/o. narayana
Ac.0.17 Cents

Vaccant Land

Ponnapolla Sivaiah
S/o. appala swami
Ac.0.08 Cents

Vaccant Land

ChinduSrinu
S/0. Kotaiah
Ac.0.04 Cents

Vaccant Land

Chindu Venkanna

Vaccant Land
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S/o. Kotaiah
Ac.0.04 Cents
ChinduThirupayya s/o
hanumayya Vaccant Land
Ac.0.11 Cents
10 174/1B Pvt 174/1B1 Agriculture 0.165 0.0650
Marellaa Narayana Reddy
S/o. satyanarayana Jam Oil Crop
Ac.0.055 Cents
Doppalapudi Kotaiah s/o
pichhayya Vaccant Land
Ac.0.09 Cents
Doppalapudi Padmaja
W/o0.Srinivasa Rao Vaccant Land
Ac.0.27 Cents
Doppalapudi Rangayya s/o
11 189/3 Pvt 189/3A Agriculture 0.720 0.290 Narayana
Ac.0.12 Cents
D lapudi R /
oppalapudi Ramayya s/o 10-Neem
Narayana
Trees
Ac.0.12 Cents
Doppalapudi Nagayya s/o
Narayana
Ac.0.12 Cents
191/1A1 . ChinduHanumaiah
12 191/1A1 Pvt Agriculture 0.001 0.0005 . Neem Tree
A s/o venkoji
. Maram Samthosh Kumar
13 190/1C Pvt 190/1C1 Agriculture 0.010 0.005 ) ) Vaccant Land
s/o chinnakrishnayya
Sub Total 6.541 2.6405
Name of Village:- Makkapeta Name of Mandal: Vatsavai Name of District:NTR
Classificat Nature of Area,under
Survey ion Survey Land Acquisition
SN Number of the Number ( Name of the Structures /
.No
As per Land as per Agriculture/ Land Owner Trees If any
20A (Govt/ SDR Non- Acrs | Hectares
Pvt) Agriculture)
1 2 3 4 5 6 7 8 9
Sri Sri Sri Makkapeta
232/1A3 | Endowmen | 232/1A3 . Saranga Siddalinga Devara
1 Agriculture 0.61 0.25 . Vaccant Land
B t B1 Shaiva Matam
(Endowment department)
235/2A1 235/2A1 . Motamarri Sesharatnam
2 Pvt Agriculture 0.55 0.225 . Vaccant Land
Cc2 C2A w/0. Raamkrishna Rao
235/1D1 235/1D1 . Gudeti Sundara Rao
3 Pvt Agriculture 0.18 0.075 Vaccant Land
Cc2 C2A S/o Samelu
227/1A3 . Kanagala Gopala Krishna
Agriculture 0.66 0.27 Vaccant Land
227/1A3 Bl S/o Malleswara Rao
4 Pvt
B 227/1A3 . Kangala Chandra Sekhar
Agriculture 0.62 0.25 ) Vaccant Land
B2 S/o Anantha Ramaiah
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225/1C3 . Motamarri Srinivasa Rao
5 225/1C3 Pvt Agriculture 0.36 0.15 ) Vaccant Land
A S/o0 Ramakrishna Rao
225/1A1 . Gadepudi Venkata Ramana
Agriculture 0.29 0.12 Vaccant Land
225/1A1 Cl S/o. HanumanthuRao
6 Pvt
C 225/1A1 . Daravathu Lakshmaiah
Agriculture 0.19 0.075 . Vaccant Land
C2 S/o Narasaiah
236/1C2 . Katta Prasad
Agriculture 0.07 0.03 ) Vaccant Land
A S/o Ramalingeswara Rao
236/1C2 . Kondabollu Susila
7 236/1C2 Pvt Agriculture 0.59 0.24 i . Vaccant Land
B w/o Bhikshamaiah
236/1C2 . Paruchuri Bhagyarani
Agriculture 0.04 0.02 o Vaccant Land
C W/o Ravi kishore
Sub Total 4.160 1.705
Name of Village:- Bhimavaram Name of Mandal: Vatsavai Name of District: NTR
Nature of Area Uner
Classificat .
Survey . Survey Inad Acquistion
ion
S. Number fth Number ( Name of the Structures/
of the
No As per as per Agriculture/ Land Owner Trees if any
20A Land SDR Non- Acres Hectares
(Govt/Pvt) .
Agriculture)
1 2 3 4 5 6 7 8 9
72/1C2B . Kamatham Venkatadri 600 Subabul
Pvt Agriculture 0.12 0.050
1 S/o Venkatramayya Trees
Kondabolu Venkata
72/1C2B .
Pvt 5 Agriculture 0.02 0.010 Brahmam Vacant
1 72/1C2B S/o Gopayya
72/1C2B . Mola Guravayya 650 Subabul
Pvt Agriculture 0.13 0.055
3 S/o Venkateswarlu Trees
72/1C2B . Kondabolu Josith Karthik 100 Subabul
Pvt Agriculture 0.02 0.010 . . )
4 (Minor) Gurdian: Gopi Trees
73/2C2C . Kondabolu Josith Karthik 2050 Subabul
Pvt Agriculture 0.41 0.165 . . )
1 (Minor) Gurdian: Gopi Trees
2 73/2C2C
73/2C2C . Alasakani Siva
Pvt Agriculture 0.14 0.060 1 Neem Tree
2 S/o Venkateswarlu
Kondabolu Venkata
. 4150 Subabul
Pvt 74/1A2A | Agriculture 0.83 0.340 Brahmam T
rees
3 74/1A2 S/o Gopayya
. Poonnuru Kutumba Rao
Pvt 74/2A1 Agriculture 0.001 0.005 Vacant
S/o Narayana
. Katta Rajndra Prasad
Pvt 75/1A2 Agriculture 0.13 0.050 Vacant
S/o Vedayya
4 75/1A
. Katta Koteswara Rao
Pvt 75/1A3 Agriculture 0.05 0.020 Vacant
S/o Vedayya
. Katta Ramakrishna
5 75/2A Pvt 75/2A2 Agriculture 0.09 0.040 . Vacant
S/o Saidayya
. 1. Katta Rajndra Prasad 1350 Subabul
6 75/1C Pvt 75/1C1 Agriculture 0.27 0.110 S/o Vedayya Ac 0.14 Cts Trees
2. Katta Koteswara Rao
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S/o Vedayya Ac 0.13 Cts

. AinalaSambayya 1400 Subabul
7 75/2C Pvt 75/2C1 Agriculture 0.28 0.115
S/o Sankarayya Trees
Kondabolu Venkata
. 150 Subabul
8 75/3B Pvt 75/3B1 Agriculture 0.03 0.015 Brahmam Trees
S/o Gopayya
. Kanagala Bhaskara Rao
9 76/1A Pvt 76/1A2 Agriculture 0.01 0.005 Vacant
S/o Venkateswarlu
. Kanagala Bhaskara Rao
10 76/2C Pvt 76/2C Agriculture 0.01 0.005 6 Guava Trees
S/o Venkateswarlu
. Katta Ramakrishna
11 95/1 Pvt 95/1B Agriculture 0.02 0.010 . Vacant
S/o Saidayya
. AinalaSambayya Well,
12 95/3 Pvt 95/3A Agriculture 0.82 0.330
S/o Sankarayya 1 Neem Tree
. Pagadala Vajramma
13 8172 Pvt 812A Agriculture 0.47 0.190 Vacant
W/o Kotayya
. Alasakani Ramarao
14 82/3 Pvt 82/3 Agriculture 0.03 0.015 Vacant
S/o Narsayya
. Shaik Mujibi
Pvt 87/3A Agriculture 0.0025 0.005 . Vacant
W/o Maisur
. Shaik Masthan
Pvt 87/3B Agriculture 0.06 0.025 . Vacant
S/o Anif
. Sayyad Khasim
Pvt 87/3C Agriculture 0.06 0.025 . Vacant
S/o Kisanu
15 87/3 ) Chennamsetti Ramarao
Pvt 87/3D Agriculture 0.08 0.035 Vacant
S/o Gurunadham
Bellamkonda Rambrahma
Pvt 87/3E Agriculture 0.24 0.100 Chari Vacant
S/o Koti Basavayya
. Konkimalla Rajesh
Pvt 87/3F Agriculture 0.22 0.090 Vacant
S/o Chandrasekhar
1. Neelam Narasimharao
S/o0 Ramabrahmam Ac
. 0.115 Cts
Pvt 84/2C1 Agriculture 0.23 0.090 . Vacant
2. Neelam Rajababu
16 84/2C S/o Ramabrahmam Ac
0.115 Cts
Gundam Gandhi
Pvt 84/2C2 Agriculture 0.22 0.090 Rambrahma Reddy Vacant
S/o Venkata Narsareddy
Gundam Gandhi
17 84/1C Pvt 84/1C1 Agriculture 0.44 0.180 Rambrahma Reddy Vacant
S/o Venkata Narsareddy
. Sirigiri Guravamma
Pvt 65/1C1 Agriculture 0.04 0.020 Vacant
W/o Venkatareddy
18 65/1C1 . Yatham Jyothi
Pvt 65/1C2 Agriculture 0.04 0.020 . . Vacant
W/o Galireddi
Pvt 65/1C3 Agriculture 0.30 0.120 Enikepalli Venkateswara Vacant




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

31

Rao
S/o Lakshmana

Pvt

65/1C4

Agriculture

0.17

0.070

Neelam Rama Kotamma
‘W/o Venkateswarlu

Vacant

19

65/2C

Pvt

65/2C1

Agriculture

0.28

0.115

1. Sirigiri Krishna Reddy
S/o Jyothi Reddy Ac 0.14
Cts
2. Sirigiri Guravamma
W/o Venkatareddy Ac 0.14
Cts

Vacant

20

63/4C

Pvt

63/4C1

Agriculture

0.06

0.025

Sirigiri Koti Reddy
S/o Pullareddy

Vacant

21

169/1C

Pvt

169/1C1

Agriculture

0.01

0.005

Meruva Krishna Reddy
S/o Pichireddy

Vacant

22

170/3B

Pvt

170/3B1

Agriculture

0.04

0.020

Meruva Krishna Reddy
S/o Pichireddy

Vacant

23

168/3

Pvt

168/3A

Agriculture

0.08

0.040

1. Pittampalli Guravamma
W/o Sayanna Ac 0.04 Cts
2. Aravapalli Venkata
Ramana
S/o Pedda narasayya Ac
0.04 Cts

Vacant

Pvt

168/3B

Agriculture

0.04

0.020

Pittampalli Narasimaha
Rao
S/o Sayanna

Well

24

167/3

Pvt

167/3A

Agriculture

0.62

0.250

Sangepu Ramayya
S/o Veladri

Well

Pvt

167/3B

Agriculture

0.18

0.075

Sangepu Narasimha Rao
S/o Veladri

Vacant

25

155/3

Endowmen
t

155/3A

Agriculture

0.49

0.200

Sri Malleswara Swami
Vaari Devalaya
SamrakshanaNimitham

Vacant

26

160/2B

Pvt

160/2B1

Agriculture

0.01

0.005

Puvvala Bhaskara Rao
S/o Anantharamayya

Vacant

27

160/1C

Pvt

160/1C1

Agriculture

0.04

0.020

Jangam Gnana Sundar

S/o Yesurathnam

Vacant

Pvt

160/1C2

Agriculture

0.05

0.020

Gurrala Ramesh

S/0 Devadanam

Vacant

Pvt

160/1C3

Agriculture

0.05

0.020

Gangipogu Pedda
Bheemaraju

S/o Yesurathnam

Vacant

Pvt

160/1C4

Agriculture

0.01

0.005

Medi Bhagyamma
W/o Dasu

Vacant

28

161/3C

Pvt

161/3C1

Agriculture

0.04

0.020

Shaik Mabu Hussain
S/o Pullusaheb

Vacant

29

159/1C

Pvt

159/1C1

Agriculture

0.12

0.050

Medi Bhagyamma
W/o Dasu

Vacant

30

199/3

Pvt

199/3A

Agriculture

0.025

0.010

Punna Nagaraju

S/o Adinarayana

Vacant
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. Chikku Srinivas
31 200/3 Pvt 200/3A Agriculture 0.07 0.030 . Vacant
S/o Narasimham
201/1B3 . Shaik Hafeeja
32 201/1B3 Pvt Agriculture 0.06 0.025 Vacant
A W/o Jabbar
1. Lakka Saidamma
W/o Venkateswarlu Ac
203/1B1 203/1B1 . 0.11 Cts
33 Pvt Agriculture 0.22 0.090 L . Vacant
B B1 2. Addanki Rajyalakshmi
W/o Koteswararao Ac 0.11
Cts
1. Lakka Saidamma
W/o Venkateswarlu Ac
206/4B3 . 0.08 Cts
34 206/4B3 Pvt Agriculture 0.16 0.065 L . Vacant
A 2. Addanki Rajyalakshmi
W/o Koteswararao Ac 0.08
Cts
. Sangepu Ramakrishna
35 236/1C Pvt 236/1C1 Agriculture 0.08 0.035 ) Vacant
S/o Pedda Saidulu
. Shaik Abdul Munaf
Pvt 252/2C1 Agriculture 0.23 0.090 Vacant
S/o Ameen Saheb
. Dongala Ramarao 950 Subabul
36 252/2C Pvt 252/2C2 Agriculture 0.19 0.075 .
S/o Anjayya Trees
. Alladi Uma
Pvt 252/2C3 Agriculture 0.06 0.025 . Vacant
W/o Sridhar
Jaggayyapeta Sri
Endowmen . . .
37 252/1C ; 252/1C1 Agriculture 0.15 0.060 Varadarajaswami vaaru Vacant
(temple land)
147/1A2 . Garlapati Viswanadham
38 147/1A2 Pvt Agriculture 0.08 0.030 . Vacant
A S/o Narasimharao
Sub Total 9.4285 3.895
Name of Village:- Jaggayyapeta Name of Mandal: Jaggayyapeta Name of District:NTR
Nature of Area Uner
Classificat L
Survey . Survey Land Acquistion
ion
S. Number fth Number ( Name of the Structures/
of the
No as per as per Agriculture/ Land Owner Trees if any
20A Land SDR Non- Acres Hectares
(Govt/Pvt) .
Agriculture)
1 2 3 4 5 6 7 8 9
1. Varagaani Sudhakar
. 350/5B1 . D
1 350/5B1 Private N Agriculture 0.32 0.1300 | 2.Veeravalli Krisha Kumar | Vacant Land
3. Veeravalli Srinivasarao
Sri Ranga Nayaka swami
vaaru, Sri Chandra
Endowmen . Mowleswara Swami
2 362/3A 362/3A1 Agriculture 0.46 0.1850 Vacant Land
t VaarlaYokka Alayamulo
Swathivachaka Nowkari
Nimitham
End i
3| se2nc | MOV 360302 | Agriculture | 027 0.1050 Sri Ranga Nayaka Vacant Land
t swamivaaru, Sri Chandra
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Mowleswara Swami
VaarlaYokkaAlayamuloS
wathivachakaNowkariNim

itham

Ramco Cements pvt Ltd

4 389/1C Private 389/1C1 Agriculture 0.42 0.1700 LA Vacant Land
. Non-
5 348/2D Private 348/2D . 0.05 0.0200 Plots Vacant Land
Agriculture
) . Ramco Cements pvt Ltd
6 388/1C Private 388/1Cl1 Agriculture 0.08 0.0300 LA Vacant Land
. . 1. Sriram Rajagopal
7 420/2C Private 420/2C1 Agriculture 0.02 0.0100 ) Vacant Land
2.Sriram Subbarao
. . Anangi Raamulamma -
8 433/1C Private 433/1C1 Agriculture 0.03 0.0100 0.03 Vacant Land
) . Tutta Satyanarayana
9 433/2C Private 433/2C1 Agriculture 0.03 0.0100 Vacant Land
Prasad-0.03
10 427/1B Private 427/1B1 Agriculture 0.03 0.0100 Namburi Narendra Baabu Vacant Land
i 470/3A2 . .
11 470/3A2 Private A Agriculture 0.01 0.0050 Anangi Veerayya-0.01 Vacant Land
12 470/2B Private 470/2B1 Agriculture 0.01 0.0050 Anangi Veerayya-0.01 Vacant Land
13 454/3A Private 454/3A Agriculture 0.07 0.0300 KocherlaPeramma Vacant Land
14 453/2A Private 453/2A Agriculture 0.07 0.0300 KocherlaPeramma Vacant Land
15 452/1B Private 452/1B1 Agriculture 0.04 0.0200 Gulla Lakshamayya-0.04 Vacant Land
16 452/2B Private 452/2B1 Agriculture 0.06 0.0250 Kocherla Peramma-0.06 Vacant Land
17 451/2B Private 451/2B1 Agriculture 0.10 0.0400 Ejjagani Chennayya-0.10 Vacant Land
1.Ejjagani Chennayya -
18 451/3B Private 451/3B1 Agriculture 0.16 0.0650 0.05 2.Ejjagani Pullayya - Vacant Land
0.11
1.Bhukya Srinivasarao -
19 450/2A Private 450/2A Agriculture 0.22 0.0900 0.09 2. Malavathu Badru Vacant Land
-0.13
20 437/2B Private 437/2B1 Agriculture 0.08 0.0300 Anangi Raamulamma-0.08 Vacant Land
21 437/1C Private 437/1C1 Agriculture 0.14 0.0550 Anangi Raamulamma-0.14 | Vacant Land
) . Tutta Satyanarayana
22 436/1C Private 436/1C1 Agriculture 0.06 0.0250 Vacant Land
Prasad-0.06
) . Tutta Satyanarayana
23 436/2C Private 436/2C1 Agriculture 0.05 0.0200 Vacant Land
Prasad-0.05
. . Tutta Satyanarayana
24 435/2B Private 435/2B1 Agriculture 0.08 0.0300 Vacant Land
Prasad
. . Tutta Satyanarayana
25 434/2C Private 434/2C1 Agriculture 0.04 0.0150 Vacant Land
Prasad
396/2A2
. Non- .
Private H1 . 1.00 0.4050 Beedu Bhumi, Gutta Vacant Land
396/2A2 Agriculture
AlA2
26 H1
AlA] 396/2A2 Non-
Private H1 . 2.37 0.9600 Beedu Bhumi, Gutta Vacant Land
Agriculture

A1A3
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396/2A2 N
on-
Private H1 . 4.26 1.7250 Beedu Bhumi, Gutta Vacant Land
Agriculture
AlA4
Agriculture
27 458/3 Private 458/3C1 | (Assignment 0.02 0.0100 Angirekula Anasuya Vacant Land
)
28 3612A Private 361/2A1 Agriculture 0.07 0.0300 Nettam Samrajayam Vacant Land
Asbestas
. . House, Manila
1.Paritala Gunasundari .
&Tamarind
Trees
2.Pullamshetti Prameela .
. Vacant Site
Rani
Toilets and
3.Peram Malli Compound
Wall
Non- 4 Mohammad Razak Tiled House
Agriculture 5.Peram Rambabu RCC House
29 356/2 Govt 356/7 (Assigned 0.32 0.13 6 Nallagonda Achamma RCC House
Houses &
; 7.D laR it
Sites) uvvala Ramamohan RCC House
Dasu
Asbestas
8.KonkalaSeetharavamma | House,&Marg
o Tree
Vacant Site
9Karlapati Sridevi
Margo Tree
. RCC
10.Karlapati Padma
House&Margo
11.Vacant Site House Site
1.Gajarla Krishnaveni Vacant Site
Asbestas
2 Keth Ahal House
. r
chavarapu Alalya &Tamarinrnd
Tree
3.Dheeravath Lakshmi Vacant Site
4.Kallem Eswaramma Vacant Site
Non- .
Agriculture « LR H s ;]s\t/[as
30 356/1 Govt 356/4 (Assigned 1.04 0.42 >-Nukapogu Vijaya Rao ousecvargo
Tree
Houses &
Sites) RCC House
6.Yakama Anasurya
Margo Tree
7.Vedaraju Bangaru Raju RCC House
8 Namepalli Amala Vacant Site

9.Pagadala Srinu

Vacant Site

10.Cheerla Krishna mohan

RCC House

11.Peram Santhosham

Asbe stas
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House
12.Kanchapogu
. RCC House
Mariyamma
13.Shaik Ibrahim RCC House
. . Asbestas
14.Shaik Gowshiya
House

15.Shaik Asim

Vacant Site

16.Yarrapati Narasamma

Vacant Site

17.Banka Bhaskara Rao

Vacant Site

18.Pethru

RCC House

19.Ramishetti Ramana

Vacant Site

20.Vacant Site

Vacant Site

21.Koleti Padma RCC House
RCC House
22.Koleti Venkata Krishna
Margo Tree
RCC House
23.Polepalli Lakshmi

Margo Tree

24.Yarrabadi Suramma RCC House

RCC House

25. Kota Sagar

&Margo Tree

26. Vallapuneni Srinivasa
Rao

Vacant Site

27. Boinashetti
Dhanalakshmi

Vacant Site

28. Ashok

Vacant Site

29.Vacant Site

Vacant Site

Sub Total 11.980 4.845
Name of Village:- Chillakallu Name of Mandal: Jaggayyapeta Name of District:NTR
. Nature of Area Uner
Classificat L
Survey . Survey Inad Acquistion
ion
S. Number foth Number ( Name of the Structures/
of the
No as per as per Agriculture/ Land Owner Trees if any
20A Land SDR Non- Acres Hectares
(Govt/Pvt) .
Agriculture)
1 2 3 4 5 6 7 8 9
Ammineni Devikarani -
0.36 Dantuluri
1 68/3 Private 68/3A Agriculture 0.83 0.3350 Narasimharaju - 0.37 Vacant Land
Dantuluri
Suryanarayanaraju - 0.10

2 58/3 Private 58/3A Agriculture 0.26 0.1050 Taatineni Laxmi Vacant Land
3 59/3 Private 59/3A Agriculture 0.53 0.2150 Taatineni Laxmi Vacant Land
4 60/1C Private 60/1C1 Agriculture 0.29 0.1150 Taatineni Laxmi-0.29 Vacant Land
5 60/2B Private 60/2B1 Agriculture 0.15 0.0600 Ammineni Devikarani0.15 Vacant Land
6 70/3 Private 70/3A Agriculture 0.15 0.0600 Gaalam Harish - 0.13 Vacant Land
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Plots - 0.02
. Non-
70/3 Private 70/3C . 0.31 0.1250 Plots Vacant Land
Agriculture
7 69/2C Private 69/2C1 Agriculture 0.32 0.1300 Gaalam Harish - 0.32 Vacant Land
. . SeelamneeniGoopala
8 8172 Private 81/2A Agriculture 0.43 0.1750 . Vacant Land
Krishna
9 79/3 Private 79/3 Agriculture 0.05 0.0200 Arava Subbarayudu Vacant Land
10 80/2D Private 80/2D1 Agriculture 0.67 0.2700 Shaik Laal Bhee Vacant Land
. Non-
11 108/2C Private 108/2C1 . 0.05 0.0200 Plots Vacant Land
Agriculture
12 106/3 Private 106/3A Agriculture 0.01 0.0050 Phanithi Vijay Kumar Vacant Land
i 104/2C3 .
13 104/2C3 Private A Agriculture 0.20 0.0800 Matta Laavanya Vacant Land
120/1C1 i 120/1C1 .
14 A Private Al Agriculture 0.08 0.0350 DongalaNaagamma Vacant Land
SriVarada Raaja
Endowmen | 120/2C1 . .
15 120/2C1 ¢ A Agriculture 0.21 0.0850 Swamivaaru at Vacant Land
Jaggyyapeta (temple land)
. Non-
16 109/2 Private 109/2A . 0.01 0.0050 Plots Vacant Land
Agriculture
Sub Total 4.55 1.8400
Grand Total 61.9945 25.1105

[F. No. W.Con.182/SRP-02/MTMI-VNUP/23-24/243/20E/020326]

MOTHILAL BHOOKYA, Chief Engineer/Con-II

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.

Digitally signed by GORAKHA NATH

GORAKHA NATH YADAVA yapava

Date: 2026.03.09 15:57:26 +05'30'




		2026-03-09T15:57:26+0530
	GORAKHA NATH YADAVA




